
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No.69 of 2021(SZ) 

 

Tribunal on its own motion-SUO MOTU Based on the  

News item in Dinamalar Newspaper, ChennaiDated  

05.02.2021, “Landslide in UthiramerurStone  

Quarry: one killed”.                                    … Applicant(s) 

     

     Versus 

 

1. The Chief Secretary to Govt.of Tamil Nadu 

Govt. Secretariat, Fort St.George, 

Chennai, Tamil Nadu-600 009 and 7 others  

 

01. Joint Committee Report  in the matter of  Original 

Application No. 69 of 2021 (SZ) Tribunal  on its own 

motion- SUO MOTU 
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from the Tamil Nadu Pollution Control Board dated 

06.02.2019. 

 
 

61-75 

10. Annexure-9- Copy of the Blastic work contract 

agreement. 
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Board proc. No. T2/ TNPCB /F.10942/Consent 

withdrawal/W&A/SPR/2021 dated 11-06-2021 
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